213 Written Answers

Unjvemities, Universities are autonomous
bodies and have their own decision waak-
ing mechanism.

Sports  Complexes

4111. SHIRT RATUBHAI A. PARMAR:
Will the “Iinister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

{a) whether Government are consider-
ing to set up more wsort; complexes to
en:ourage sports activities in different
parte of the country including Gujara

State; REE S
(b i 50, the detajls thereof; and

(c) the steps proposed to be taken by
~the Government during the next financial
year 1995-367

“THE MINISTER OF STATE IN THE
MINISTRY OF HJUMAN RESOURCE
DEVELOTMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS)
(SHRI MUKUL WASNIK): (a) No Sir.
However, under the Department’s Schems
of Grarts for Creation of Sports Infras.
tructure, any State Government can send

- proposals to avail of central assistance for

construction of a district level  Sports
Complex a Sports Project Development.
Area (SPDA) Centre or a State level
Sportg Treining Complex. This is a
continuing scheme ang the State Govt.
may avail of central assistance for any
of the above types of sports complexes.

. () agd (¢) Do no. rise,
backward

Schemes for FEducagonaily
minorities

4112, SHRY X. RAHMAN KHAN:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
fo. state:

(a) hew many States have jmplemen-
ted the schemes of area intensive pro-
gramme for educationally backward mjnc-
Tities;

“(b) the amocunt allocited under thi
~programme dJuring 1993-94, 1994-93..aud
1995.9¢;
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(c) the number of schools envisaged

to be opened under this scheme, State-
wise;

(d) whether this acheme i applicable
to voluntary orzanisations also; and

(¢) if so, how many voluntary organi-
sations have been given aswistance under
this scheme State-wise?

THE 'DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU-
CATION AND DEPTT, OF CULTURE)
(KUMARI SELJA): (a) Eigh¢ States, viz,,
Gujarat, Haryana, Karnataka, Kerala,
Madhya Pradesh, Rajasthan, Witar Pra-
desh and West Bengal.

(b) Year Budget Estimates
L;QJ
N 1993-94 Re. 220.00 lakh
1994-95 Re. 220.00 lakb
1995-96 Re. 220.00 lakh

(c) State-wise number of new achools,
including by upgradation, sanctioned
vnder the scheme so far is given iR &i~
ached statement, (See below).

{d) Yes, Sir.

(¢) Forty-three of which 42 are is
Kerala and one Trust in Delhi.

* Statement
};a;. Number of
udiag
ey
Haryana N . . 2 -
Korala . - . . 42
Earmataka . . . 88
Rajasthan . . a3
Uttas Pradesh . . 68
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